
SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 08.11,.2017

NATI N UNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 929 / (MAH) /2017

CORAM Present

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 ol tL,e Companies Act, 20 13.

\ Dqts).qq Bhov Advoc.i?
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sd/-
V. NALLASENAPATHY
\,lcmber (Technical)

ls are admitted. List this matter on 7.t2.2017

PRAKASH KUMAR

t

Member (Judi.ial)

SHRI V. NALLASENAPATHY
MEMBER (T)

NAME OFTHE PARTIES: M/s. Sunlins Securities Serices Prt. Ltd.

S. No, NAME DESIGNATION SIGNATURE

@
ORDER

CSP 914/230.23ZNCLT/MB/MAH/2017
csP 9 1 6 I 230-2321N CLT I MB/M AH/2017
csp 917 t230-2321 N CLT I MB I M AH/ 2017
csP 918/230-23rNCLT/MB/MAH/2017
csp 919/230-232/NCLT/MB/MAH/2017
csp 920 I 230-2321N CL't IMB I M AH/ 2017
csp 921/230-232/NCLT/MB/MAH/2017
csP 9 22/ 230 -23 2J N CLT / MB / M AH/ 2017
csP 9241230-232/NCLT/MB/MAH/2017
csP 925t 230-232/N CLT / MB /M AHI 2017
csp 926 / 230 -232/ N CLT I MB / M AH I 2017
cs p 9 26 I 230 -23 2 I N CLT / MB / M AIl/ 2017
csp 927 I 230-232tN CLT /MB I M AHI 2oL7
csP 928/230-232/NCLT/MB/MAH/2017
csP 9 29 I 230 - 23 2 I N CLT / MB I M AH I 2017
csl ololz:o-zgzrNct I rvBrueu2o17
csp 931/230-232/NCLT/MB/MAH/2017
csp 936/230-23ZNCLT/MB/MAH/201 7
csP 937/230-232/NCLT/MB/MAH/2017
csp 938/230-232/NCLT/MB/MAH/2017
CSP 939/230.232/NCLT/MB/MAH/201 7
csP 941/230-232/NCLT/MB/MAH/2017
csP 9427230-232/NCLT/MB/MAH/2017

sd/-
B.S.V.


